469 Written Answers

Name of Store

170.
171. Switch Boards and feeder panels,
172. Stitch buttons.

173. Sodium Stannate,

174, Safety matches,

175. Socks—woollen.
176. Stockings woollen—Navy bluye—
Soles half plain.

Spanners.

117,
178.

Soda ash,

Soap toilet.

179. Soap Carbolic.

180. Soap soft.

181. Soap shaving.

182. Trailor.

183. Tees Rod.

184, Treadle printing machine.
185. Tanning drum.

186. Tent Mallets.

187. Tent Poles.

188.
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Timber—Sisso, Teak, Chir, Deo-
dar, Rose wood.
189. Tarpaulins.

190. Tape adhesive.
191.
192. Titles embroidery.
193. Tapes Cotton.
194. Umbrellas—Ordinary.
195. Utensils,
196. Vests woollen.
197. Wheel barrows.
198. Winders,
199. Water Containers.
200. Water Purifier powder.
201. White spirit.
202. Wool Khadi for Jhanda.
203. Yellow marking ink.
204. Yellow Soap.
205. Zine Oxide.

R_EP‘ORT OF COMMITTEE ON VARIOUS

ASPECTs OF SMALL Scare INDUSTRY
IN VARNISH AND PAINTS

92. Smrr KRISHNA CHANDRA:
Will the Minister of INDUSTRY Dbe
pleased to refer to the answer given

Taste remover tablets.
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to Questions 470

to Unstarred Question No, 342, in the
Rajya Sabha on the 21st November,
1962 and state whether the Committee
of experts appointed to look into vari-
ous aspects of Small Scale Industry in
varnish and paints has now submitted
its report?

Tue MINISTER or INDUSTRY,
(Surt N. KanNunco): Yes, Sir.

CONTROL ON INSTALLATION OF ADDTTIONAL
INDUSTRIAL CAPACITY

93. Suemi  KRISHNA CHANDRA:
‘Will the Minister of InpusTRY be
pleased to state:

(a) whether Government have
appointed a committee to examine
the operation of the controls appli-
cable to the installation of additional
industria] capacity under the Indus-
tries Development and Regulation Act,
and io the import of capital goods,
etc.; and

(b) if so, what is the personnel of
the committee and what are its terms
of reference?

Tee MINISTER or INDUSTRY
(Surr N. Kanunco): (a) Yes, Sir.

(b) A statement is attached.

STATEMENT

The membership of the Committee
is as follows:

(i) Shri T. Swaminathan, Secre-

tary, Departments of Supply
and Technical Development,
Chairman,

(i1) Shri Bharat Ram New Delhi,
Member.

(ili) Mr. A. R. Foster, Calcutta,
Member,

(iv) Shri Lakshmipat

Calcutta, Member.
(vy Shri A, M. M. Murugappa
Chettiar, Madras—1, Mem-
ber.
(vi) Shri P. Chentsal Rao, New
Delhi, Member,

Singhania,



